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CELNTRAL AOfllNlSTRATI UE TRIBUNAL, PRINCIPAL BENCH

OA N0.27/199V

Nau Dalhi, this 8th day of Fabruary, 1996

Han*bla Dustica Shri B.C. Saksana, VC
Hon*bia Shri R,K. Ahooja, Plambar(A)

Shri H. Bhisham Pal
706, Laxmibai Nagar
Nau Dalhi-11Q 023

(By Shri H.N. Verma, Advocati

Us.

Sacratary
iVInformation 4 Broadcasting
Shastri Bhauan, Nau Dalhi

.. Applicant

not prasant)

Raspondant

ORDER (oral)

3ustica Shri B.C. Saksana

This caaa cama up on 5.2.96 among tha first 10

ragular casas and uas ord^rad to remain on beard. It

has ramainad on board sinca among tha first 10 casas.

Tha list has baan ravisad today and nona has raspondad

on bahalf of tha applicant avan on sacond call. Ua

accordingly dismiss tha OA in dafault and for non-

prosactition. No costs.

/gtv/

(R.K. A
ir I

8.2.96

(B.C. Saksena)
Uica-Chai rman

8.2.96


